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HEF TREEH i TSHE AT
7 faeety, 9 WE, 2025

FT.3M. 2080(37).— Fea I TR 7, T g Aferf=aw, 1956 (1956 =T 48) (orer zaw zae
THTI S ATAATT FT 74T ) AT am=r 3F fit STy (1) F o7efier Iy &7 T g qahR F a=h
TRagd S TSN JATAT A Afeg=aT @ear #1.e S.0. 281 (E) It 15/01/2025, ST 9Rd &
T, FETIRO, 90 11, @ve 3, 3@ (i) & yfo &1 7€ off, ger ufsm e TS w
FHICHTNT Sl § T TR F&dT 717-1 % &6.47 25.600 7 .37 26.100 TF F @0 (AWTHle-
FTET) FT AT (FATST FA/ATT A FT a9, (), AT, Taed 37T TATA9 F o0 3T Afeg=ar &
SuTag AT 7 fAfAfEs s &1 oot 3 % o smerr iy = oy oft

T ITH ATSLAAT T AL I ATTHAH AT 1T 3F AT ITLTT (3) F oref= arera 20.01.2025 Fr
"fa TEITE 7 S AT 99 T § et v TR T o

ST HEAH TITAFRET T €77 3T & dgd A% AT T g 8, e 9% 3= & @ g 6w
IO 3T & & e fGhar @,

3069 G1/2025 @)
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Pz 4%,

S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AT

qA: A, el TLRIT, TAT ITTIFRIET il Ih IS I T ST I ST IF ATAAH 6 o127 39

T ITETT (1) FTT Y& ARIT FT TN Fd g0, T FATIUT FXdl & [ I Al § [Aeg i F7
TETh TATS % forT et 36 st =i

ST T, e T, S ATATHAH AT 77 3T AT ST (2) F SATHLOT § T HIUT FAT g o

= ATAG=AT 6 T | THTH 9T, 396 AT ¥ fAAtEy 9 adt Heermt § a6 gl sreafeas =
q Fea T gvawe ® g gy st

A

i3 ST T F HiETiT e § TET e 9 T 717-T & T 25.600 & LT 26.100 T F
@UE (FRTTHIE-HTHL) FT FHATT (FATT HLEIT FTA/T A HT ST, () T [T I - AT ATAT
AT R ot ax=eT giga i v wfer Rewor)

MREIGIE R I L LIS

S &7 AT SfereiT

HAH
&7

JaeToT GE&IT

[ FT TH X

T i

C\GEIRERT]
(FFATH)

 SSURIERED-S
=PI FT AH

1

2

5

qTH T ATH: FHITFIT -|

T T A RS @EwEd (.09, -065)

1

1102

LA

deh

0.068798

1) TEHE ATTE €
ERRIRIEE]
Ferray/uaU, A

1140

0.0445164

1) afera awmer
GREARVRIEC

ERECAVCIMEE]
2) = 9 T

BEERIECATL)
&/far-wae/an-

1142

0.0080939

1) T =1/ fodT-
IREEVGIEEEISIEE
AT 2) TR
e/ faaT-
ra=/aT:-fst/sa-
Foar 3) forfie
o/ foT-
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3

=/ET:-fAst/sTa-
AT 4) A=
Sre=T/foraT-sraET
Sre=T/AT:-fast 5)
e sres/foar-
AT AoAT/AT:-fAsT

4 1143

0.2225819

1) &Rt o= T/foaT-
=/ -fRst/sa-
ST 2) AN
ereaT/foaT-
re=h/am:-fRst/sTa-
et 3) forfia
ereaT/foaT-
IEREUVLISEESIGE
AT 4) A=
ST/ A= T
STo=T/AT:-AT 5)
S sre=T/fodT-
AN AT/~
6) ey sro=T/foaT-
FAST SAoHT/ET:- A
7) T re=T/faa-
et SroT/AT:-As
8) YfahT Fre=T/atd-
STTAT o= T/aT:-FosT
9) S=H ATHT/AT:-
=T 10) ST

EA I ECIER I
SroaT/aT:-fasT

5 1279

0.0364225

1) TH ATS U/
FAAT/TAT. fAT 2)
LA TS U/

FAAT/THT. AT 3)
ERECEEEI]
/A AT
TSlT/Tau. 99T 4)
HeAT AT TSI /AT
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TS o 1/THU,
ST 5) BerHTAT TS
TSI/ AAS T
Tsfi/ueT, 9T 6)
AT TS(T S/
TS o 1/THU,
EEREIGIEEIEE
ST/ AT
Toft/ueT, fAsT 8)
AT TSI S0/
T TS /THT.
ST 9) FHAT TSI
EEIREELRS
aSfT/maT. A7 10)
BRI SR e
T TS/ THT.
EERDERRIES
EUEIR:CEIRS
TofT/maT. AT 12)
FERTET TSIT U/
ST &1 /T,
st 13) oot FHTe
TSI UH/AT SRE Y
Fi/ueT., AT 14)
EREE R L
/3T SRTE Y
ZSfT/mET, [/ 15)
EIRCEARSEC 1
/3T SRTE Y
ZfT/mET, [/ 16)
TR WX S a9/
R T TR/ T,
ST 17) T &S0
L& TE G AL
aofi/maT. AT 18)
FATCAT FSIT U/

W TETIE FS1/ T
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5

ST 19) qqATAT 3501
TR/ A TRIT
ESiTRGIURE ]

1280

0.0323755

1) Frg fRgfar arar
ST U/ T
i s/,
BE]

1285

0.8862808

1) STET THTT

(WM 9aH d81qL

Eel)

1286

0.0161877

1) STET THT

(AT AT TTH
ST AT

1287

0.4815864

1) 9L T A4
/3T T 2T /
R B )
AIARTH qaE/3

Ao a1 [ TH,
IBE]

10

1288

0.0930797

1) AT 19 gAa1L/
o=t 2TE/AT:-
T 2) wraE
AT/ fodT-
EEEEIGIGINEE

11

1289

0.29138

1) AT 19 gAa1L/
fOdT-2herer /AT
T 2) wrae
KGEIVERIE
EEEEILIGIEEE]

12

1290

0.0445164

1) fFE ST
/3T a7/ T,
ST 2) FTHAT THTA
/3T STea¢/ T,
AT 3) AT gETT
/3T Tea¥/THT,
ST 4) ST gFAT
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EUEIREI
EERVACIVEE ]

13

1291

0.0404694

1) FoFeT sgETer
/3T a7/ THT,
ST 2) FTHAT TS
/3T a7/ T,
T 3) AT gETeT
/3T Sea?/THT.
st 4) wfeefa do=T
(L) TR/
TOTE Y ATHT/THU,
ST 5) SrdoTT T
EUEIRE
FEaT/TET. A

14

1293

0.1254552

1) FREE AT
/3T STea /T,
ST 2) FTHAT AT
/3T STea </ T,
T 3) AR e
/3T STea /T,
ST 4) SO AT
EUEIRE
EERUAGIUEE ]

15

1294

0.0809389

1) FFET ST
/3T STea /T,
ST 2) FTHeT AT
/3T STea¢/TH,
AT 3) AT gETT
/AT ST/ T,
ST 4) SrdoTT T
EUEIRE
EERUAGIUAEE ]

16

1295

0.1052205

1) PR g
/3T STea¢/ T,
ST 2) FTHAT AT
/3T a7/ T,
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7

st 3) A e
/3T Sea/TH.
ST 4) SrdorT gt
/AT THT
EERVACIUEE ]

17

1296

0.1052205

1) 9T I A4
/3T e 2T /
TqU. A 2)
ATARTE TATE/A

e a1 [ T,
BEl

18

1297

0.6798867

1) AT T gAaT/
fOaT-sherer T/
T 2) TTaR
KGEIRVIEGIE
EEEEIGIGIREE

19

1298

0.0121408

1) 9L T A4
/3T T 2T /
U, A9 2)
AT TATE/A

el <1 / THU,
[KEI

20

1299

0.072845

1) AT 19 AT/
fOaT-shaet 2TE/AT:-
EEMARUEE]
T/ faar-
EEEEILIGIEEE]

21

1300

0.287333

1) AT T 491
/3T AT 2T /
T, [ 2)
AT TATE/A

Ao a1 [ TH,
BE

22

1324

0.0768919

1) T HE ATFH ae
ENEILIERC]
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ERECAVI I EE |

23 1382 REETEA] I 0.5908539|[1) Ta=THz MTF I
ERNEIRIEC]
ERECAVI I EE |

Total 4.403075

[®T. &. NHIDCL/BO-SKM/Bagrakote-Kafer/2019-20/3D]
g HAE, s

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2080(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. 281 (E) Dated:15/01/2025 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of National Highway No. 717-A in the stretch of land from Km. 25.600 to Km 26.100 (Bagrakot -Kafer) in
Kalimpong District in the state of West Bengal.

And whereas the substance of the said notification has been published in “Himalaya Darpan” and “The
Telegraph” both dated 20.01.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling of (Slope Protection work/ Four-
laning,etc) National Highway No. 717-A in the stretch of land from Km. 25.600 to Km. 26.100 (Bagrakot -
Kafer) in Kalimpong District in the state of WEST BENGAL.

|State: WEST BENGAL ||District: Kalimpong |
SI. No. [|Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L 1 | 2 | 3 | 1 | 5 | 6 |

[Taluk: Kalimpong -I |
|Vi||age: Nimbong Khasmahal ( J.L. No. -065) |

1 1102 Government Road 0.068798|[1) Government of
West Bengal/Pokkhe
Collector/Sa. Nij

2 1140 Government Sukhakhet 0.0445164|(1) Government of
West Bengal/Pokkhe
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Collector/Sa. Nij 2)
Church of North India
Trust father Esan /Sa.
Nij

3 1142

Private

Ghareri

0.0080939

1) Khargan Lepcha s/o
Chinchi/Sa. Nij/Cast-
Lepcha 2) Chhayogen
Lepcha s/o Chinchi/Sa.
Nij/Cast-Lepcha 3)
Ligin Lepcha s/o
Chinchi/Sa. Nij/Cast-
Lepcha 4) Anand
Lepcha s/o Alog
Lepcha/Sa. Nij 5)
Jivan Lepcha s/o Alog
Lepcha/Sa. Nij

4 1143

Private

Sukhakhet

0.2225819

1) Khargan Lepcha s/o
Chinchi/Sa. Nij/Cast-
Lepcha 2) Chhayogen
Lepcha s/o Chinchi/Sa.
Nij/Cast-Lepcha 3)
Ligin Lepcha s/o
Chinchi/Sa. Nij/Cast-
Lepcha 4) Anand
Lepcha s/o Alog
Lepcha/Sa. Nij 5)
Jivan Lepcha s/o Alog
Lepcha/Sa. Nij 6)
Ashish Lepcha s/o
Awewang Lepcha/Sa.
Nij 7) Rozi Lepcha s/o
Aveg Lenya/Sa. Nij 8)
Rebika Lepcha w/o
Jyoti Lepcha/Sa. Nij 9)
Jairus Lepcha/Sa. Nij
10) Jona Lepcha D/o
Jyoti Lepcha/Sa. Nij

5 1279

Private

Bajo

0.0364225

1) Ram Damai s/o
Kaluya/Sa. Nij 2)
Lakshman Damai s/o
Kaluya/Sa. Nij 3) Bal
Bahadur Darji s/o
Manbir Darji/Sa. Nij 4)
Mani Kumar Darji s/o
Manbir Darji/Sa. Nij 5)
Fulmaya Darji w/o
Manbir Darji/Sa. Nij 6)
Amrita Darji D/o
Manbir Darji/Sa. Nij 7)
Omadevi Darji D/o
Manbir Darji/Sa. Nij 8)
Durgamaya Darji D/o
Manbir Darji/Sa. Nij 9)
Kamli Darji D/o
Manbir Darji/Sa. Nij
10) Hemjumari Darji
s/o Manbir Darji/Sa.
Nij 11) Sanmaya Darji
D/o Manbir Darji/Sa.
Nij 12) Lukash Darji

s/o Jangvir Darji/Sa.
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Nij 13) Krishna Kumar
Darji s/o Jangvir
Darji/Sa. Nij 14)
Kharak Bahadur Darji
s/o Jangvir Darji/Sa.
Nij 15) Bir Bahadur
Darji s/o Jangvir
Darji/Sa. Nij 16)
Indramaya Mangar w/o
Retiram Mangar/Sa.
Nij 17) Kumar Darji
s/o Bhakt Bahadur
Darji/Sa. Nij 18)
Mangali Darji s/o
Bhakt Bahadur
Darji/Sa. Nij 19)
Telumaya Darji s/o
Bhakt Bahadur
Darji/Sa. Nij

1280

Private

Bajo

0.0323755

1) Yohan Chhiring
Taso Lepcha s/o Norbu
Chhiring Lepcha/Sa.
Nij

1285

Private

Sukhakhet

0.8862808

1) Dawa Tamang
(Bargadar Padam
Bahadur Chhetri)

1286

Private

Ghareri

0.0161877

Dawa Tamang
(Permissive Possessor)
Padam Bahadur Chettri

1287

Private

Bajo

0.4815864

1) Narad Das Sunwar
s/o Keval Das / Sa. Nij
2) Bhagatdas
Sunwars/o Keval Das /
Sa. Nij

10

1288

Private

Road

0.0930797

1) Narad Das Sunwar
S/o. Keval Das 2)
Bhagat Das Sunwar
S/o. Keval Das

11

1289

Private

Bajo

0.29138

1) Narad Das Sunwar
S/o. Keval Das 2)
Bhagat Das Sunwar
S/o. Keval Das

12

1290

Private

Bajo

0.0445164

1) Kisor Bhusal s/o
Jabber/Sa. Nij 2)
Kamla Bhusal s/o
Jabber/Sa. Nij 3)
Sumitra Bhusal s/o
Jabber/Sa. Nij 4)
Arpana Dukpa D/o
Pema Dukpa/Sa. Nij

13

1291

Private

Sukhakhet

0.0404694

1) Kisor Bhusal s/o
Jabber/Sa. Nij 2)
Kamla Bhusal s/o
Jabber/Sa. Nij 3)
Sumitra Bhusal s/o
Jabber/Sa. Nij 4)
Samrikeet Lepcha
(Panluk) s/o Ranveer
Tamang/Sa. Nij 5)
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11

Arpana Dukpa D/o
Pema Dukpa/Sa. Nij

14

1293

Private

Road

0.1254552

1) Kisor Bhusal s/o
Jabber/Sa. Nij 2)
Kamla Bhusal s/o
Jabber/Sa. Nij 3)
Sumitra Bhusal s/o
Jabber/Sa. Nij 4)
Arpana Dukpa D/o
Pema Dukpa/Sa. Nij

15

1294

Private

Sukhakhet

0.0809389

1) Kisor Bhusal s/o
Jabber/Sa. Nij 2)
Kamla Bhusal s/o
Jabber/Sa. Nij 3)
Sumitra Bhusal s/o
Jabber/Sa. Nij 4)
Arpana Dukpa D/o
Pema Dukpa/Sa. Nij

16

1295

Private

Sirubari

0.1052205

1) Kisor Bhusal s/o
Jabber/Sa. Nij 2)
Kamla Bhusal s/o
Jabber/Sa. Nij 3)
Sumitra Bhusal s/o
Jabber/Sa. Nij 4)
Arpana Dukpa D/o
Pema Dukpa/Sa. Nij

17

1296

Private

Sirubari

0.1052205

1) Narad Das Sunwar
s/o Keval Das / Sa. Nij
2) Bhagatdas
Sunwars/o Keval Das /
Sa. Nij

18

1297

Private

Sukhakhet

0.6798867

1) Narad Das Sunwar
s/o Keval Das / Sa. Nij
2) Bhagatdas
Sunwars/o Keval Das /
Sa. Nij

19

1298

Private

Ghareri

0.0121408

1) Narad Das Sunwar
s/o Keval Das / Sa. Nij
2) Bhagatdas
Sunwars/o Keval Das /
Sa. Nij

20

1299

Private

Bansghari

0.072845

1) Narad Das Sunwar
s/o Keval Das / Sa. Nij
2) Bhagatdas
Sunwars/o Keval Das /
Sa. Nij

21

1300

Private

Sukhakhet

0.287333

1) Narad Das Sunwar
s/o Keval Das / Sa. Nij
2) Bhagatdas
Sunwars/o Keval Das/
Sa. Nij

22

1324

Government

Road

0.0768919

1) Government of
West Bengal/Pokkhe
Collector/Sa. Nij
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23

1382

Government

Faras

0.5908539

1) Government of
West Bengal/Pokkhe
Collector/Sa. Nij

Total

4.403075

[F. No. NHIDCL/BO-SKM/Bagrakote-Kafer/2019-20/3D]

SHAIKH

AMINKHAN, Director
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